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MINISTRY OF ENVIRONMENT AND FORESTS

NOTIFICATION

New Delhi, the 6th December, 2013

8.0. 3653(E). rIn exercise of the powers conferred by sub-section (I) of Section 6] of the Wild Life

(Protection) Act, 1972 (53 of 1972), the Central Government, being of the opinion that it is expedient so to do, hereby
makes the following further amendments in Schedule I, Schedule II, Schedule III and Schedule IV to the said Act,
namely :7

1. In Schedule I to the said Aegi

(a) in Part I relating to “MAMMALS”, after entry 43, the following entry shall be inserted,
namely :7

“44. Ilog Deer (Am porcinm)";
(b) in Part III relating to "BIRDS", the word "Cal/DCIIIIIIflA‘iphngu" in the entry 19 shall be

omitted,

2. In Schedule II to the said Act, in Part II, the entry 5 shall be omitted,

3. In Schedule III to the said Act, the entry 11 shall be Omitted,

4‘ In Schedule IV to the said Act:~

(a) In entry 11. for item 57 and entry relating thereto, the followmg item and the entry shall be

substituted. namely : »

“57. Quails (Pharimdae)-except Calurnix faporiica (Japanese Quails) of farm bred variety";

(b) after entry 15, the following entry shall be inserted, namely :7

“IS-A, I‘okay gecko (Kick/w geclm)".

[F. No. l-lS/2013-WL]

Dr. S. S. GARBYAL, Addl. Director General of Fcrests (WI4)
and Director. Wildlife Preservation

Note :-—The Schedules t0 the Wild Life (Protection) Act, 1972 (53 of I972) were amended from time to time and the

last notification in this regard was issued vide notification number 3.0. 2293 (E) dated 4th September, 2009.
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